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cussions with them, but ultimately
it i the State Government which has
to take the responsibility.
ot 7o W0 fraat -
T )

W IA & 92§ A oW AW
& § W oA a1 39 T & ama
Ry ¥ § % & @ WY W
I 6 § GG Wi gEY IEY
T AX § oiT R &t o7 A 9w
o & auid ag) faar § o gE
T § ) afE g aw ST 9T R
BT 1 N g e & A fear w1
wife ¥ N 9T W gAT AT A
qeTT W )

o s ;. A9 & W )

g famlt g & AT R ST
aw gy & 5 owa Y T gemEr
AT, A7 AT TATT AL gSH F EAY
5T o & 1 fee W & Sifew s
g f5 famd am § ag wow § g™
A3 | AT o w7 A 7 g
I FEA A AR AR € o
Y foar 9T 1 T g § A
7g fowraa £ & fr & fad aame w0
Al ¥ ATE AAT AGY F@v afew qw
qSE & aTF @A )

st ®Wo Wio fywilt: ﬁ,’!ﬂ%ﬂ’?
safan o w¢ fagr 9@ )

T WS

worw Wi T 9t @i
T %At ¥
7 &3 w0 |

Mr. Speaker: Next Question—Shri
Rameshwar Tantia.

Shri Rameshwar Tastia: Question
No. 33.

Shri Kapur Singh: Sir, Question
No. 56 is an allied question and it
may also be taken up along with this.
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Mr. Speaker: If it is convenient for
the Minister, that too might be
answeted ng ‘with ‘this. If he
feels that it is not convenient he
might not answer it.

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): | think
it will be slightly different.

Mr. Speaker: Then only Question.
No. 33 need be answered.

Prices of Foodgrains

+

( Shrl Rameshwar Tantia:
Shri Bishanchander Seth:
Shri B. P. Yadava:
Shri Dhaon:

Shri Dinen Bhattacharya:
Dr. Saradish y:

Dr. Ranen Sen:

Shri Surendra Pa] Singh:.
Shri M. L. Dwivedi:
Shrimati Savitri Nigam:
Shri 8. C. Samanta:
Shri Subodh Hansda:
Shri §. M. Banerjee:
Shri Yashpal Singh:
Shri Indrajit Gupta:
Shri Kapur Singh:
Shri Vishram Prasad:
Shri R. G. Dubey:

Shri P. C. Borooah:
Shri Bagri:

Shri Hem Raj:

Shri Kashi Ram Gupta:
Shri Jashvant Mehta:
Shri Solanki:

Shri Narasimha Reddy:
Shri P. R. Chakraverti:
Shri Balmliki:

Shri Daji:

Shri Basappa:

Shri Balgovind Verma:
Shri A. 8. Saigal:

Shri Kolla Venkaiah:
Shri J. P. Jyotishi:

Shri P. L. Barupal:
Shri Onkar Lal Berwa:
Shri P. K. Deo:

Shri Guishan:

Shri Dalfit Singh:

Shri M. L. Jadhav:

Shri Kajrolkar:

8hr{ Makananda:
Shrimati Kenuka Ray:

38, J




275 Oral Answers
Shri Visudevan Nair:
Shri Vishwa Nath Pandey:
Shri Ram Harkh Yadav:
Shrimati Laxmi Bai:
Shri E. Madhusudan Rao:
Shri H. C. Soy:

L Shri B. K. Das:

Will the Minister of Food and Agri-
sculture be pleased to state:

(a) whether the prices of food-
grains, especially wheat and rice,
‘have gone up throughout the country
«during the past six months and are
still rising;

(b) if so, the reasons therefor; and

(c¢) the measures Government pro-
pose to take to meet the deteriorat-
ing situation?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
‘R. Chavan): (a) The prices of food-
-graing have risen during the past 6
months though there was some reces-
sion in the prices of wheat soon after
the harvest. During the last three
‘weeks of August, the rise in the All-
India Index Number of wholesale
‘prices of cereals was relatively small.

(b) The rise in the prices of wheat
‘hag been mainly due to two succes-
sive years of low production while of
rice due to low market arrivals.

(c) The more important of the
steps taken to check the rise in prices
.are:

(1) Increased imports and distri-
bution of foodgrains through
Fair Price Shops;

(ii) Fixation of maximum whole-
sale and retail prices;

(ili) Promulgation of anti-hoard-
ing measures in the States;

(iv) Tightening up of restrictions
on bank advances against
foodgrains; and

(v) Stricter enforcement of licen-
sing control on trade.

Shri Rameshwar Tantia: May I
#&now whether it is a fact that the

968(Ai) LSD—1.

SEPTEMBER 8, 1064

Oral Answers 276
prices of wheat and rice for the cul-
tivators were fixed at a lower rate
taking into consideration the rise in
the prices of other commodities; if
so, is it a fact that the cultivators
this year have kept more rice and
wheat with them than in the previous
yeargs and what is the Government
doing about that?

Shri C. Subramaniam: The fixation
of price is only for the purpose of
procurement. In the Southern Zone
the procurement of rice has been
given up becauge that was creating
distortion with regard to the balance
of rice left over with the trade. The
whole process of fixing fair prices to
the producer is under consideration
and, as already stated in the note
which 1 have circulated, a commit-
tee has been appointed to fix fair and
remunerative prices to the farmer.
Later on, the Agricultural Price Com-
mission will take a comprehensive
view of the price structure.

Shri Rameshwar Tantla: May I
know whether the Government is
aware that in some States the price
of Indian wheat is double that of the
Australian wheat and, if so, has Gov-
ernment examined the reason for such
a big difference?

Shri C. Subramaniam: From 1956
onwards we are @elling Ampprted
wheat at the rate of Rs. 37.50 per
quintal. During the last eighteen
months the price of indigenous wheat
has increased and in some places the
price js not only twice but thrice
that of the imported wheat. That is
one of the factors which has increas-
ed the pressure on imported wheat.

Shri Surendra Pal Singh:. Some
time back the hon. Minister made &
statement that if all the foodgrains
produced during the last season had
come into the market there would be
no food shortage today, and the
prices would not have risen. In this
connection, may I know if the hon.
Minijster is convinced of the correct-
ness of the production figures that
are supplied 10 him from below and
that no false reporting takes place at
the lower level.
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Shri C. Subramaniam: With regard
to production figures T would not be
able to say that they are hundred
per cent correct but they give us the
trend whether the production is on
the increase or not; if there are some
deficiencies, they would be there
every year. Therefore, while the
figures may not be accurate even to
the thousand tons, the fact remains
that they give an idea of the trend in
production.

st Fo Wro frat: ¥a1 7Y AT
1 o W ¥ FEER 9@ & I
FHTIT 9T T § i wgr mar §
et ¥ gHTART 7 T W FhE &
T F N v FEwYET feaT ar s
AR IR gk =7
Arwal Y gEr aee gFEy 9T adt
weFET ? e freet X oWy w7
frdaor A & s%ar @ @} W X
wra fagaw & fam o W@ FF
T @ A Fred o e A a ?

Shri C. SBubramaniam: I have seen
the press report today. I should find
out the actual position and then take
some_action on that.

Shri 8. M, Banerjee: 1 want to
know whether it has been brought to
the notice of the hon. Minister that
the retail prices of wheat, rice and
other articles of food are much more
than the wholesale prices and, i’ so,
what steps have been taken by the
Government to gee that the difference
between the retail and wholesaie
price is minimised

Shri C, Subramaniam: First of all,
we want to fix the producer’s price
and with a reasonable margin the
wholesale price. We have to fix the
retail price with a further reasonabic
margin. Then there iz the further
question of administering prices cn
which we are taking action, so that
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there may not be a large gap bet-
ween the producer’s price and ulti-
mately the consumer’s price.

Shri S. M. Banerjee: That is for
the future. I am asking about the
present. :

Mr. Speaker: The hon. Member
wag asking about the margin between
wholesale and retail prices; not bet-
ween producer’s price and wholesale
price. )

Shri 8. M. Banerjee:- All that he
has said is about the future. What {s
happening today? Is there any appa-
ratus with the Government to narrow
down the difference?

Mr. Speaker: He has stated what
is happening today. He has also
stated the steps he is going to taka.

Shri S. M. Banerjee: About the
future he said that a Committee
would be set up. But what about
the present?

Mr, Speaker: The hon. Member has
already stated by saying that there 18
a wide margin. Now it has to be re-
duced for the future for which some-
thing has to be done. He has statcd
what he is going to do.

Shri Kapur Singh: Is it true that
opr capital-intensive developmental
priorities and our fragmentatively res-
trictive land policies are the real cul-
prits in this matter and, if so, do the
Government propose to reconsider the
entire situation in the background of
the present experience?

Shri C. Subramaniam: It is a mat
ter of opinion. There can be diffe-
rence of opinion with regard to this.

Mr. Speaker: The first one is only
an opinion and a suggestion. The
second one, whether the Government
propose to revise their policies, is the
only question.

Shri C. Subramaniam: The second
question follows the first questior;
therefore, if there is difference of opi-
nion with regard to that , . .
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Mr. Speaker; The Government
have no intention. Government de not
agree with that opinion.

Shri C. Subramaniam: 1! do not
agree with that opinion.
Shri Hari Vishnu Khmath: You

are helping him out.
Mr, Speaker: What should I do?

Shri’ Harl Vishnu Kamath: Is it
necessary? He is capable of taking
care of himself. -

Mr. Speaker: 1 did it simply to
save time; there was no other objec-
tive.

Dr. Ranen Sen: The price of rice
started going up immediately after
harvesting. Now the hon. Minister
has said that this is due to the fact
that rice was not being marketed at
the proper time. What steps had
Government taken when priceg start-
ed shooting up in certain paris of
eastern India?

Shri J. B, Kripalani:
asleep,

Shri C. Subramaniam: As far as
eastern India is concerned, Bengal is
the main eastern State. There the
maximum and minimum pricer had
been fixed and I can tell the hon.
Member that more or less that price
policy has been successfully adminis-
tered there in spite of difficulties.

Y T T gt TR S
¥ qemar f wrae & aw qafaw a3
tfeafedi § s aff wrar g Y &
ag T wgar g fe oofee wmae
T FFT ? WY qTHIC T IA KO
w1 o g sorrT § fe o efae s
wfeny # wf A wrar o o A
a5 ¢ A s 3§ W
argT freme & fag war ST W
Wi

They were

Shri C. Subramanfam: We have an
idea of the production in the country
particularly relatively to the previour
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years. As far as rice is concerncd, it
is accepted by almost everybody tnat
there has been an increased prodiic-
tion to the extent of 4 million tonnes
during 1963-64 when compared to
that of 1962-63. Now, the marke:
arrivals have been much less than
what they were during last year;
therefore, the entire marketable sur-
plus has not come into the market.
Our investigation shows that it is held

by bigger producers in collusion with
dealers.

Shri Rama Chandra Maliick: May I
know whether it is a fact that Gov-
ernment is purchasing paddy at Rs.
25 per quintal in Orissa and selling it
at Re, 34 per quintal?

Mr. Speaker: It is information that
he is giving.

Shri Jashvant Mehta: May I know
whether Government has decided over
the price parity question and price
stabilisation? What steps is Govern-
ment thinking of teking for stabilis-
ing prices in future

Shri C. Subramaniam: I have given
the steps already taken. With regard
to the future alse I have indicated
that we are trying to fix prices for
the producer, wholesaler and the re-
tailer,

Shri Narasimha Reddy: Does the
Government propose to fix fair prices
of dishes supplied in the hotels where
the hotel proprietors have recently
been increasing the prices of their
dishes in en unbridled manner? -

Shri P. K. Deo: Specially of coffee.

Shri C. Subramaniam: 1 do not
think that this arises out of the ques-
tion here.

Shri P. Venkatasubbaish: May I
know whether Government is aware
of the fact that some of the traders are
going in-the name of producers and
are taking the help of governmental

cles, such as, keti pocietlﬁ
and Sta'.e ‘Warehousi Corpor
to hoard foodgrains tl'nu bringing I
high rise in prices; if so, what action
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does Government propose to takc in
the matter?

Shri C. Subramaniam: Evidently
the hon, Member is giving information
with regard to the situation prevail-
ing in his State. I am aware of such
a state of affairs in Andhra #»d we
have to take action taking that into
account.
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Shri C. Subramaniam: To have more
comprehensive State trading so that
the private trade may not play with
the consumers.

Dr. Sarojini Mahishi: The apex
banks and the district credit co-
operative bankg have been instructed
not to lend money to the trading
community who are inclined to use it
for hoarding purposes. But is it not a
fact that financia] assistance is given
to so-called agriculturists on the pro-
duction of warehouse receipts?

Shri C. Subramaniam: There are
restrictions on credit availahility for
the purpose of storing rice, wheat and
other foodgrains. As far as the ware-
housing corporations are concerned,
there also we are placing vestrictions
with regard to advance of credit
against foodgrains,

Shri Basappa:: With regard to the
proposed Agricultural Price Commis-
slon, may I know whether the Gov-
ernment have considered the inclusion
of the representatives of farmers in
that Commission?

Shri C. Subramaniam: What should
be the ition of the C issl
is under consideration.
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Shri Dinen Bhattacharya: May I
know whether the Government is
aware that in West Bengal particul-
arly rice is sold in the open market
above the declared price ilxed by the
Government and, if so, what steps the
Government is taking to bring down
the prices? .

Shrimati Renu Chakravartty: He
says, ‘No'.

Shri C. Subramaniam: We are sup-
plying rice through the fair price
shops

Shri Dinen Bhattacharya: That is
only in Calcutta and in a very limited
area,

Shri C. Subramaniam: , . . . parti-
cularly for families 1n the Calcutta
city at controlled prices. No doubt in
the open market it used to be selling
at a much higher level. During the
recent weeks, the open market prices
also have come down considerably
and in some districtg it is, more or less,
equal to the controlled price.

Shri Dinen Bhattacharya:
(Interruption).

Mr. Speaker: I have not allowed him
the second question, I am very sorry
that there is disappointment in tne
House and that is natural because 1n
each Question there are 40 to 50
names clubbed together. But we are

Where?

also having the food debate in tne
House which is to continue for 19
hours.
Shri Nambiar: Everybody will not
get a chance in the food debate.
Mr. Speaker; And everybody can-

not get a chance in the Question Hour.
That is the difficulty,

Shri D, C. Sharma: Some are al-
ready getting the chance.

Mr. Speaker: All right. Shri D. C.
Sharma.

Shri D, C. Sharma: There is a great
disparity between the prices paid to
the producerg and the prices charged
by the traders and the prices paid by
the consumers. Mav U know what
steps Government have already taken
in order to reduce this disparity bet-
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ween No. 1 and 2 and No. 2 and 8,
specially with reference to consumers”

.8Shri C. Subramaniam: We have
fixed the reasonable marging between
the producers’ price and the whole-
salers’ price and the wholesalers' price
and the retailers’ price. On that basis,
the notifications of prices have been
made in six or seven of the States.
But we are going to fix prices on a
more comprehensive scale for the
whole of India at the producers’ level,
the wholesalers’ leve] and the retail-
ers’ level allowing only a fair margin.
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Will the Minister of Transport be
pleased to state:

(a) whether there was recently a
congestion of ships in Calcutta and
Bombay ports for several days affect-
ing delivery of foodgrains from ships;

(b) if so, the reasons therefor;

(c) the steps taken or proposed to
be taken to improve the situation;
and

(d) the amount of loss sustained in
foreign exchange by way of demur-
rage at these two ports?

The Minister of Transport (Shri
Raj Bahadur): (a) to (d). A state-
ment is laid on the Table of the
House. [Placed in Library. See No.
LT-3001/64].

Dr, Ranen Sen: In the statement I
find, among the various reasons, it is
stated that there was a fall in output
of foodgrain labour engaged in bag-
ging. My question is: Has the attention
of the Minister been drawn to a
statement issued by important Con-
gress leaders of the trade unions of
the port and dock workers of Cal-
cutta that the output of labour did
not deteriorate but on the other hand
it is the bungling made by the Dock
Labour Board in respect of labourers

that was responsible for this catas-
trophe in the Calcutta port?
Shri Raj Bahadur: There was &

slight decline in the output per capite
of the labour, and I think that it would
be too much to ignore that fact. If T
may be permitteq to say, in the case
of Bombay, whereas the average dis-
charge per day in the month of April
was 2,334 tons, it came down to 655
tons in the month of May. I have
quoted the figure for only one of the
days. I would not like now to go into
all the figures for all the days.

Dr. Ranen Sen: 1 was asking about
Calcutta,





